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Will the Minister of FINANCE be pleased to state:

(a) whether the Government has directed to Non-Banking Finance Companies (NBFCs) to start Islamic banking; 

(b) if so, the details thereof; and 

(c) the purpose of such directions alongwith its advantages to the common man?

Answer

The Minister of State in the Ministry of Finance (SHRI NAMO NARAIN MEENA) 

(a) to (c): No, Sir. In the current statutory and regulatory framework, it is not legally feasible for banks in India to undertake Islamic
banking activities in India or for branches of Indian banks abroad to undertake Islamic banking outside India. The same is applicable
to the activities of Non-Banking Financial Companies (NBFCs) as well. 
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